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FLA. 1732(F).— F73 TCFE, TET TN AT, 1956 (1956 FT 48) H
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319 35217 T | Sfi F 9TE TRr-352 F AT qO9 S T OF IR AT,

feamT, o=, TEET &7 e aTar S A & 99 TT-44 F 97
T ST I THATT gie ATAT TSTH I
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2011 & WA & TSI § TR TTEGAAT HEAT FI.3M. 689 (1), faAh 4 o191, 2011 g
staeaTaa AT T o 3T =9 91 TR ATaEAT §eAr #eT. 1104 (3), fRqid 06 77+,
2024 T Ferrae R = om

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 16th April, 2024

S.0. 1732(E).— In exercise of the powers conferred by sub-section (2) of section 2 of the National
Highways Act, 1956 (48 of 1956), the Central Government hereby makes the following further amendment in the
notification of the Government of India, in the Ministry of Road Transport and Highways published in Gazette of
India, Extraordinary, Part I, Section 3, Sub Section (ii) vide number S.O. 689(E) dated the 4th April, 2011, namely:-

In the Schedule, for serial number 319 and entries relating thereto, the following shall be substituted

namely:-
TABLE
Serial New
No. | National Highway Description of National Highways
No.
@) @) (©)
319 352A The highway starting from its junction with NH-352 near Jind connecting Chabri,
Birtana, Bichpari, Gohana and terminating at its junction with NH-44 near Sonipat in the
state of Haryana.

[F. No. NH-14012/3/2024-P&M]
ABHAY JAIN, Dy. Secy.

Footnote:-The Schedule to the National Highways Act, 1956 (48 of 1956) was substituted vide notification
number S.0.689 (E), dated 4™ April, 2011 published in the Gazette of India, dated the 4™ April, 2011 and
subsequently amended vide notifications number S.O. 1104 (E), dated 6th March, 2024.
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